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if her personal affairs belonging to the
State are not settled by Government, and

(b) if so, what steps have been taken
by Government in this regaid®

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H MOHSIN)' (a) Yes, Sir

(b) The estate of Bastar 1s under the
management of the Court of Wards and
the request of former Rajmata of Bastar
for enhancement of her allowance and
her other demands are under copsidera-
tton of the Government of Madhya Pra-
desh who are primanly concerned with
{he matier

Development of rural backward areas

1100 SHRTI M K MOHIA Wil the
Minster of PLANNING be pleased to
state*

(a) whether some Members of Parliament
have recently represented for allocation of
funds for the development of rural back-

[RAJYA SABHA]

to Quewtions 84
(¢) the cutera for allocation of such
funds, and

(d) the amount of funds proposed to be
made available for the development of the
backward areas in Bihar during the Fifth
Five Year Plan”

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) (a) to (¢) A memc-
randum on behalf of the Preparatory
Committee of the All India  Backward
Districts Seminar and Conference consist-
ing of the Members of Pailiament was
submitted to the Pnme Mimsier Com--
ments of the Plannng Commission on
this representation are given in tpe state-
ment enclosed

(d) The Centre has under consideration
a pitoposal to provide additional assis-
tance to States for tribal areas A view
on the allocation of funds to Bihar as
also to other States will be taken on the
basss of sub-plans which are bemng pre-
pared by the States m accoidince with

ward areas m the country, the Guidelines 1ssued by the Planmng
(b) if so, the decision taken thereon, Commussion,
Statement

Suggestions

Comments

——— e ——

1 Plunning and mplementation of development
programmesshould be carried on i such man
ner that each area as it develops 1ts own pot
entialities contributes to the total growth of
the count1y Each cistiiet should have a sepa
1ate District Planning Board presided over and
guided by olected representatives This Boaid
should formulate a master plan for its phased
advancement fixing its own prionties for do
velopment

District planning has been accepted as an 1m
potant aspect of the strategy for national
devclopment The planning Commission has
becn advocating the preparation of ntegrated
district plins and has, in order to assist the
States, cuculated Guidelmes for the Formula
tion of District Plans These Guidelines have
provided for the mvolvement of local ofhcrals
ind non officials, progressive faimers, entie
preneurs and other representatives of the pub-
lic People’s participation m the preparation of
plans has been further emphasised i the con
text of the Fifth Five Year Plan In a number of
States, Distuict Plannmg Committees/District
Advisory Boards have heen set up on which
the Members of Parlhament and legislatures
are represented

2, The amount which 18 being allotted to the The Planning Commission have suggested to the

States for the development of its backward
districts should be specifically e vrmarhed for
each such district 1in the State and should be
mtimated to tho Distiiet Boards acecording

Iy.

States that they should disaggregate the pro

grunme outlays, targets and plan resources for
mdividual districts
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to Questions 86

Suggestions

Comments

3. Keeping 1n view the magnitude of rural back- The development of backward areas 18 princi-

By

wardness m all 15 aspects \nd the urgency of
mplementation of the accepted national ob
jectives, for removing regional 1mbalances, a
Baokward District Development Authority
should be constituted with full powers. It shall
be the principal and the mam coordmating
body for cootdmating effoits ot all the various
financial mstitutions and governmental agen
ores.

HE

The most urgent and effeciive step needed for
achieving a balanced 1egional growth 18 the
creation of basic infrastructure for the back
ward distriet Irnigation facilities, power, roads,
railway, banks, health educational faciltios and
rural service centres are the basic mfrastructure
which should be provnided rapidly i all
the backward districts Thus, basie infiastruc
ture will help m planning for any dispersal of
mdustries to the backward districts and under-
developed areas and for marketing agriculture
produce. With this infrastiucture, 1t 18 easy to
increase production of cither agriculture or in-
dustry and to removc poverty.

An mproved assessment should be made i res
pect of the basic mfrastructure requirements
and the needs of the 217 backward districts
and 1ts costs Within the last two ycars of the
Fourth Plan 500 crores of rupees should he
set apart for building the basic infratuitures in
these districts so that during the Fifth Plan
these distiiets could provide the pace for full
fledged mdustrial as well 1, agro industrial
development Inthe Fifth Plan a sum of at
least Rs 5,000 crores should be set apart for
the development of bachward areas on a dis-
triet to district basis through the elected rep
resontatives.

At the time of giving industuial hcences a good
percentagoe of the licenees should be made com
pulsory for the backward distiiets relevant to
the economic potentials latest in each area or
if the imdustries move to the backwaird distiicts
there should be delicensmg for those districts
for a certain number of years The Bank cre
dit and financial assistance by term lending
financial institutions should be made available
m large proportions to the underdeveloped
areas.

-

pally the iesponsibility of the State Govern-
ment In addition to the efforts of the States
m this direction the Centre has, in successive
Five Year Plans, taken up special programmes
such a8 the DPAP, MFAL, SFDA and pilot pro-
jects for tribal development with a view to
accelerating the development of selected back-
ward areas These measures will be contmued
and remnforced durmg the Fifth Five Year Plan

In addition, a National Programme of Mimmum
Nceeds amming at removal of deficiencies m res-
pect of elementary education, 1ural health, rural
wate1r supply, nutrition, rural roads, 1ural elec-
trification and house sites for home less 18 be

mg taken up during the Fifth Five Year Plan

The States have also been requested to draw
up mtegrated area development plans for the
hill arcas und sub plans for the trival areas.
In view of these measures no proposal to consti-
tuto a separate Backward District Develnpment
Authority has been drawn up by the Centre.

It 18 rocognised that the development of back-

ward areas 18 vitally linked up with the creation
of basic infrastructure Basicallv 1t 15 the res
ponaibihty of the coucerned States to ensuie
that basic infrastructuie facilities are provided
i the backward aicas 1n order to attract ene
trepreneurs for staitmg various kind of acti-
vities It 18 expected that in the proparation of
the Distriot Plans this aspect would be taken
care of by the conccined States

The State Governments have been uiged to pro-
vide adequately for the dovelopmeént activities
n the backward distiicts However, 1t does nol
seem possible to agiee to the suggostion that a
fixed propottion ot funds should be allocated
to the districts beewuse the essence of district
planmng lres m selecting programmes which are
relevent to the developmont of the distiict and
rvolved after a carcful analysis of the local pro

blems, 1esource c¢ndowment, potentials and
capabilities for the individua! district In view of
this, the finaneial 1c yuirement for the develop

ment activities m the individual districts should
not be determined on a uniform basis

It 15 an accepted policy of the Government to
make every attempt to enrure the development
of mdustrially bachward aieas Special pre
fercnce 18 bemg wiven to the establishment of
new capacities i licensmg to the industiially
backward areas subject to the fulfilment of
techno ec momic conditions Various measures
have also been taken  for giving an 1mmpetus to
the development of industries and areas which
have so far remamed industmally backward
Important among these are the mtroduction
of a scheme of concessional finance and capital
subsidy for the setting up of new mdustries or
tho expansion of the oxisting oncs Transport
subsidy 15 also availlable m certamn selected

backward districte.




